
coram: sH. P. s. N. pRAsAD, HON'BLE JUDTCTAL MEMBER
SH. RAGHU NAYYAR, HON'BLE TECHNICAL MEMBER

UNDER SECTION 7 OF BC, 2016

In the matter of:

-

Yaduka Financial Services Limited

VS.

SNG R.ealestate Fvt. Ltd"

For Petitioner (s)

For Respondent(s)

r)lsq-
(RAGHU NAYYAR)
TECHMCAI, MEMBER

: Prakash Kumar Singh, Adv.

: Naresh Kumar Sejvani, Adv.

ORDER

Item No. 1L4
CP No. (IB)-97/7/JPR/2019

. .... ..Applicant/lPetitioners
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'' 
(P. s. N. rnalany

JUDICIAL MEMBER

Heard the submissions made by counsels for both the parties. Counsels for

both the parties have consented to listing of the matter on2l.ll.2olg.Therefore,

post the matter to 22"1,1.2019"
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(Mahabir Singh)


